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SHRI  M. BANERJEE * 8«m or 
eight days before you gave a direction to 
the Minuter of Energy to make a statement 
about the power failure or scarcity in 
Kanpur. A large number of employees 
are affected.

MR. SPEAKER : About  that the 
Minister agreed. He must  come for­
ward with a statement.

SHRI K.  RAGH RAMAIAH : The 
usual practice is that I convey to the 
Minister concerned -what he has actually 
said. The Minister has to take action.

SHRI S. M. B NERJEE s I am not 
making a statement today. On that day 
you were very angry and so was I. lti­
mately, when I cooled down,  you were 
kmd enousrb to direct the Minister to 
make a statement.

There is a serious situation in Kanpur, 
in the whole of . P., affecting two lakhs 
of workers, and the Minister goes oiunerrily, 
he has no time to make a statement  He 
may have no respect for me, but he should 
have respect for you  I request you to 
see that he mikes a statement.

MR SPEAKER : Before this observation 
came from you, I have already directed 
him.

SHRI S M BANERJEE : You suspend
the Munster for a day.

MR. SPEAKER : In. view of this> parti­
cular pij.ctic5 that after your statement 
about the business for the coming week, 
Membtrs raise their questions, you must 
have a new portfolio of only a Minister 
of Stat< rnents.  Or it should be directly 
under the Speaker.

PROF. MADH DANDAVATE : I 
did not press my adjournment motion 
when you categorically directed the Minis­
ter so make a statement. Our Minister 
or Parliamentary Affairs should take note 
of this direction.

xst.ss lira*

E ECTION TO  COMMITTEE 

Cektbal   Advisory Board  or
EDOCATWft.

THE, DEP TY MINISTER IN THE 
MINISTRY OF ED CATION  AND 
SOGSAfc WSEFARE  AND IN THE

DEPARTMENT OF C T RE S H 
D. P. YADAV) : I beg to move :

That in pursuance of paragraph 
5(B) (a)  the late Department of 
Education,  Health  and  ands 
Resolution No. F122-3 35-E, dated 
the 8th August, 1935, as amended 
from time to time, the members 
of this House do  proceed  to 
elect, in such  manner as  the 
Speaker may direct, four members 
from among themselves to serve 
as members of the Central Advisory 
Board of Education,  subject to 
the other provisions of  the said 
Resolution.'*

MR. SPEAKER : The question is ; 
That in pursuance of paragraph 

5(5) (a) of the late Department of 
Education, Health and ands Re­
solution No. Fi22-335*E, dated 
the 8th August, 1935, as amended 
from time to time, the  members 
of this House do proceed to elect, 
m surh manner as the Speakei may 
direct, four members from among 
themselves to serve as members of 
the  Central Advisory Board of 
Education,  subject to the otheis 
provisions of the said Resolution.

The motion teas adopted

12-54 Hr*.
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W mft sqR 5fTWT jft 
Ifafura twt swrR'  jrt ( 

twt JtoFfr

* p? 1

** w  t  ̂  uw f | fa  ̂ 

wnfr crarrc  ̂     ̂  If
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<rfirw aftr ĉrr ft 9m>  sr *tt   vs 

«ft *rcnr  Sr ift q j*r t*t |1 aftr ss % 
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 ̂3HRI INDRAJIT GUPTA (Alipore) ; 
*X. am grateful to you, Sir, for considering 
ifty request.  I shall be quite brief.  I 
4> not wish to deal today-with problems 
Which are generally discussed here during 
J&e debate on Defence budget regarding 
ôxjflbat cffisctivness of our armed forces, 
;thc deep penetration fighter bombers or 
fae maritime reconnaissance aircraft which 
*s a serious*problem with our JNavy and Air 
Force.

I wish to confine myself to only one 
thftmewhich 1 consider to be very important 
in. today* context.  My view is not going 
to be anything to do with the gun but 
tfitf man behind the* gun.  War, as we 
Ip&ow, is not decided: by the right type 
of weapons but the right type of  idea 
ift the minds of the men who wield those 
Weapons.  I' think  that in.the specific 
context of our security needs today and 

dangers: which we are facing both 
external. wad ‘inten)aJ-r4t is .very ,necessary 
to mstil in our armed: forces Ideals which 
are caJpan̂lyiKStt̂ ,̂ broadly accepted;

W'  * national* m 3x -̂»td»,theidtfcUof 
democracy, secularism, ant̂olonw&sm; 
an&imperialism : and ‘ of ̂ teraational 
solidiarity with progressive forces. Tfctse 
may be ideas which are rathershockiag 
to bureaucrats or to brass hats lnthe armed 
-forces because they have been teought 
up in a particular way. But I  feel that 
instilling of these ideas, a conscious under­
standing of these ideals* would only go 
to heighten the morale of the' armed forms 
their patriotism and make them more 
effective and more resolute defenders 
of the motherland.

Why do I say this ? This has become of 
crucial importance, almost of decisive 
importance today, because, as the hon. 
Member of who preceded me just now 
has correctly pointed  out, this is the 
first time in our history that open attempts 
are being made to foment discontent 
'and disruption in the ranks of the armed 
forces, even to instigate cmc sort of 
mutiny or revolt and to involve the armed 
forces in political manoeuvres. Of course 
the Minister may say that we are ex- 
curating these things* But, it is always 
hotter to take time by the forelock and 
not to wake up on these things when it 
is too late. The armed forces of every 
country have their own specific traditions, 
historical traditions and the armed forces 
in our country have always, up to now, 
had the tradition of keeping aloof from 
politics, of being above politics.  Now. 
for the first time, an attempt is being 
made to involve them in some sort of 
political manoeuvres.  Therefore, I con­
sider that too often in the pastj thevalueof 
the man behind the gun has been measured 
by us only in terms of his emoluments, 
his  service condition, his pension, the 
family amenities we provide to him etc. 
etc. I have no hesitation in saying that 
these are very vital things.  There can 
be no question of.denigrating them in any 
way. They have a vital part in the whole 
infra-structure of our defence.  I  wish 
to emphasise that within the constraint
of our resources,  we should cai*ry on a 
continuing exercise to see that our fighting 
men are better paid, better fed, better 
clothed, better housed and so on ; also 
better looked after in: times: fcf sickness, 
in injury, after retirement from the army 
and that this dependents are abo well 
locked after after his death;  But, what I 
wish, to say is that, it i* also truer I may 
say,' there are  certain  areas I do - not 
wish to go into thisnow in dktfail because 
of lack of iimew-wfcere due to further *op- 
phisficaticJri' and i specialstW;&f arms,
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there is, 1 jfbelt.eed for greater care to 
be t*tan and greater attention to Be paid 
to thc&eeds of certain categoric* of persona 3 
who  have to perform unusually ha­
ardous duties.  2 have in mind, for ex­
ample, the crew* of our submarines or the

3aval divers whose profession is such that ley have to undergo certain occupational 
haards.  But, what I wish mainly to 
speak about is the value of the soldier 
not in terms of these needs, but, in terms 
of his conscious motivation* and I think it is 
now time to instilin him I am speaking 
both of the jawans and the officers such 
democratic  values and concepts as will 
fortify  him against attempts to seduce 
his loyalty and strengthen his fraternal 
bonds between him and the people of 
our country.

Sir, our army has cast aside  many 
absolete arms like the 303 rifle for example 
or the horses on which our cavalry used 
to ride at one time. But, they must also 
cast aside absolete ideology, an ideology 
which was basically inherited from the 
colonial traditions of the old British Indian 
Army. This is what I am pleading for. 
Under the British, our army had played 
a  basically mercenary  role and was 
used by the foreign rulers to further their 
imperial interests abroad.  This is known 
to everybody. For yeais, and I am sorry 
to say that even now, a deploiable practice 
is continued, of celebrating pre-Inde- 
pendence military campaigns and battle 
honours  in  the name of  regimental 
history and tradition.  The role that 
the armed forces once had to play in 
carrying our exploits against, for example, 
Boxer rebellion in China, against the 
tribesmen on the North West Frontier 
Province, even against Shivaji and Ranjit 
Singh, if you go further back into history 
regiments which had been raised at that 
time and used by the British in their 
wars against the Sikhs and Marathas  
these traditions are still celebrated  as 
historical events which contribute to the 
Jjlory of these regiments, regiments which 
fought against the so-called  rebels of 
*857, described by the British as rebels, 
but people whom we nowadays commo- 
merate as national heroes of a big national 
uprising.

I had raised these things on a previous 
occasion also, and on that occasion the 
hon. Minister's predecessor had agreed 
with me that this was a practice which 
 no longer desirable on the conditions 
of Independent India, that it has un­
favourable repercussion on the ideology 
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of our armed forces.  He had amured m 
in that debate that these thing's would be 
discouraged.  I am raisings it because 
I find, for exan aple, in the pages of this 
journal called Sainik Samochar, which is 
published in a number of language*, 
that the practice has not been given up 
and is still being peraisted in*  So I 
am bringing this particularly to the notice 
of the hon. Minister.

I cannot for the life of me understand 
why services personnel should not also 
along with their military training and 
duties, so be made to undergo some sort 
of educational programmes which would 
give them some historical perspective, 
teach them what is the canning or should 
be the meaning of national independence, 
of non-alignment, of democracy, of anti­
imperialism and secularism, because these 
are broad ideals which have been natio­
nally accepted.  I do not know whether 
it is because Government are afraid that 
they would be accused of indoctrinating 
the troops. Somebody  might come up 
with this critit ism.  Or is it simply because 
you are not alive to this problem and you 
want them to remain, as it were, poli­
tically ignorant professionals.  I do not 
think this is at all a desirable state of 
affairs in the context in which the country 
is placed today.  The way we are going 
now whey may be uite competent pro­
fessionally to repulse an attack from 
foreign invaders or would-be invaders, 
but I doubt whether we would be able to 
insulate the armed forces against unhealthy 
trends and reactionaiy forces which are 
trying to corrode the whole of our soc ety.

I just want to make a mention of the 
fact that Shri Jayaprakash Narayan in 
some of his statements has spoken of dis­
content in the armed forces. He has 
said in one speech that there is discontent 
and there is corruption in the army. 
He may be saying this for motives of his 
own. But facts are facts and we have 
to face some realities. If we do not face 
those realities now, we may have to pay 
for it dearly later on.  I think it is nothing 
surprising to admit that after all the jawan 
may be very well looked after as far as 
he himself is concerned, but of course 
he is not living in a vacuum he is living 
this country and his family back home 
is naturally as much a victim as any other 
citien of this country of things like high 
prices, unemployment and so on. We 
cannot do anything about it except in 
general terms as we are trying to cepe 
with these problems  in  generaal But



that does not mean that these things do 
not affect ftdu o* the statements of our 
jawans al»o.

Then the relationship between jawans 
and officers, In terms ofcertain principles, 
in terms of social isolation from each other 
—I do ndt think this relationship is what 
it should be in a really democratic army. 
Then if the cancer of corruption which 
has become so widespread in our entire 
society is able to intact this institution 
also, one institution which we always 
thought was above all these things and 
which we certainly wanted to be above 
all these things, if this cancer of corrup­
tion i* not dealt with ruthlessly, much 
more ruthlessly here than it can be dealt 
with perhaps in the general political 
and economic life of the country, I do 
not know what will happen eventually to 
the morale of the armed forces.  I am 
advisedly referring to two cases which 
have recently acquired some publicity 
to point out thi seriousness of these things. 
They are very disturbing in their dis­
closure particularly of the attitude which 
has been taken so far by the brass hats 
of the armed forces towards this question* 
In the 137th report of the Public Accounts 
Committee—>it is a famous ease ; everybody 
knows about it—'they have dealt with the 
Supply of substandard blankets to the 
army. This is a clear case of collusion 
and corruption, in the words of the PAC. 
I just want to cite one or two brief quota­
tions* It says :

f,The Committee would like the Govern­
ment to investigate how the Officers 
of the Department of Supply in what 
appears to be clear collusion with an 
officer of no less than a Director of 
Ordinance Services (Lt. Gen. Sandhu) 
placed as many as four contracts 
with Shree Krishna Wollen Mills 
knowing fully well its antecedents 
and its past performance.  This is a 
case of clear corruption.”

Later on the report says :

“The Committee are moBt disti essed 
to see that the officials mentioned 
above who were entrusted with safe­
guarding the financial interests of the 
Government while procuring an essen­
tial item for our fighting troops 
namely blankets in the forward areas 
conspired with private business and 
defrauded the exchequer as well as 
seriously jeopardised the fighting effi-

thtti is f till ttooe for fojrtk*r 
euqufry wd I would li» to hear faun 
the Minister what they are doing W &e 
basis of that enquiry an4 ivytt actios is 
to be taken, but before that is done* we 
had read in the paper* tfcat this Lt. Colonel 
has been awarded PVSM.  If this kind 
of things is known in the .country as an 
instance of how a case of Corruption is 
dealt with  when it concerns high ranking 
officers, I think is it is an extremely serious 
matter.

SHRI S. M. BANERJEE (Kanpur) : 
Then Tulmohan Ram should be given 
Bharat Ratna !

SHRI INDRAJIT GUPTA : Another 
instance is that of one Maj. R. G. Dhawan 
who has been dismissed from service 
by the orders of the Chief of the Army 
Staff. He hi s made certain allegations 
of misuse,  misappropriation  of stores, 
spares and funds. The documents are 
available, if the minister is interested, 
about the operation of a completely un­
authorised fund described as OC Fund, 
which was started with the money obtained 
from the contractors.  These were all 
established in the findings of the court 
of inquiry which was held.  Fake supply 
orders, fake vourchers, etc. were used 
and there was a clear tie-up with the 
contractors. The people involved in this, 
according to the court of inquiry  itself, 
were a number of officers, among whom 
a Maj. General and a Lt. Colonel have 
also been held responsible.

13.85 hrs.

[Mr. Deputy Speaker in the Chair]

I believe under the Defence Service 
Regulations, it is incumbent on a member 
of the armed forces to bring to the notice 
of his superiors all cases of corruption 
or malpractice.  It is laid down in black 
and white. Maj. Dhawan has been dis­
missed on a ground which can only be 
described as a technical ground, n*uaely, 
‘‘violation of good order and military 
discipline'*. What was the violation ? 
He wrote directly about these allegations 
to the GOC, Eastern Command, when 
he should have written to his immediate 
superior.  But  unfortunately,  his 
immediate superior happened to be one 
of the officers involved in this corruption. 
How can he write to him ? Be might
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have committed a breach of the rtm- 
to siting directly « t̂e GOC, 

Eastern  Command. But for  this «o- 
called crime fe» was sacked.   may *3ao 
point out that the court of inquiry Which 
W*s faeid into Hie conduct of tfais Maj. 
General wa» presided over bv a Brigadier, 
which is also against the regulations, which 
lay down that the officer presiding over 
a court of inquiry must be at least of 
equal, if not higher, rank than the officer 
whose conduct is being inquired into. 
Here a Maj. General’s conduct was being 
inquired into by  court of inquiry pre­
sided over  by a Brigadier. The net 
result of both these cases was that those

ale who were instrumental in bringing 
ght  these instances of corruption 

and exposing them have been victimised 
and made to lose their jobs while those 
against whom these most serious allegations 
have been made, in one case by no less 
a body than the PAG of Parliament, 
have been shielded and in one case even 
rewarded   Is it because these are high 
ranking officers ?

These are, I am afraid, uncomfortable 
questions.  But if this trend is allowed 
to continue, I think it will be fatal for 
the discipline and morale of our armed 
forces. Therefore, I request the Defence 
Minister to treat this matter with the 
utmost seriousness and see it in its proper 
porspective.  Let him not try to brush 
it aside by simply saying, these are isolated 
cases and one should not exaggerate them 
as if the whole armed forces are infested 
with corruption* I am not making any 
such allegation.  Far be it from me to 
do that. We have the highest regard 
for the armed forces and we know that 
sterling service they have given to the 
country in the last few years, but before 
it is too late this thing must be stopped, 
this kind of thing must be nipped in the 
bud.  If it is allowed to spread, because 
infection is there all around and the social 
ana  economic  environment in  which 
we are functioning has become such that 
I suppose it would be folly to imagine 
that even an institution like the armed 
forces can remain completely insulated 
from it unless we are hundred per cent 
vigilant all the time, and that is necessary 
because this is a specialised institution 
which has a specialised job to do.  So all 
these thing* add up to this question which 
I have raised in the beginning of attending 
to problems on which the morale and the 
fighting patriotism of our troops depends.

Th? last point f would like to deal with 
slight* different.,  but that is alto

i  kcxiAi?tkA 21* m me*)

concerned with these hejmdmbfa if 
I may say so.  I hud rai&d this too a 
previous  occasion, and that is th»t  I 
go not like the idea of India stealing to 
project and image abroad of a purveyor 
«* seller of *rms in the arms market.  I 
know we have got surplus capacity in 
many of our orefcnee factories or othfegr 
defence production units because certainly 
we have got the biggest defence production 
base among all these countries of the non- 
aligned world and certainly of the Afro- 
Asian countries and in normal  peace 
time we do have surplus capacity.  I 
do not deny these things, but nevertheless 
I do not think everything can be measured 
in terms of earning foreign exchange. 
There is a news report which has appeared 
recently from London which says  :

Indian made weapons are in in­
creasing demand in ma»y countries 
and even international arms mer­
chants based in London have come- 
to accept the high quality and reli­
ability of the products of the Indian 
ordnance factories.’?

Asfar as this is a tribute to our production 
quality I am very glad, but it means that 
the international arms merchant* are 
interested in this also. This report further 
says :

Over the past ia months India has 
sold about  5 million,   about 
Rs.  io  crores  worth  of arms 
and ammunitions to several countries, 
some through London-based agencies 
and some on Government to Govern­
ment account. These aLrms are stated 
to be surplus to Indians normal peace 
time requirements.

There is mention here that even Britain 
has placed a trial order for ammunitions 
indications are that this Rs. 40 lakhs 
order may lead to substantial  bigger 
contracts. The report says :

Indeed, India has only scratched 
the surface of the lucrative interna­
tional arms market. At least  one 
request for some arms by a South 
American country was recently turned 
down on political and moral grounds.

Very good.  I do not know which this 
South American country was, it may have 
been Chile, the military junta there, 
but it has been turned down on political 
and moral grounds.  I congratulate the. 
Government, and that is precisely th#* 
point that I am trying to make.
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We should at be like: many of these 
Western countries who aat* always ready 
tp sell aroj* to any one. This is not in 
keeping with  our traditions and the 
image Which we fcave projected in the 
past. IF you ask me what we are to do 
with our Surplus capacity, that is a different 
matter for  discussion and  debate.  I 
Suppose ingenuity can devise ways  in 
which this surplus capacity can be used, 
how diversification of production  can 
take place and so on, but the point I am 
trying to make is that it will be a sorry 
day for us particularly in the non-aligned 
world, particularly in the Third World 
cowitris if India, the biggest of these 
countries, the one which won its national 
independence earliest, which is committed 
to the policies of peace against war and 
so on should now begin in any way to 
project an image of having entered the 
international arms market as a vender 
or seller of arms.

THE  MINISTER  OF  DEFENCE 
(SHRI  SWARAN SINGH;  :  What 
about supply of equipment to friendly 
counries, just as we procure from friendly 
countries*

SHRI  INDRAJIT  GUPTA  :  You 
qualify it as* you want, I am worried 
about the image. You can qualify and 
explain the limits or the direction within 
Which such a thing can be permitted 
without doing any harm to us.

I would like him to deal with these 
points when he replies.

PROF. NARAIN CHAND  PARAS- 
HAR  (Hamirpur) : I  must start by 
congratulating  the Hon. Minister for 
Defence and it is fortunate for the country 
that he has come back to the Ministry of 
Defence which he held some years back, 
but the task this time is much more onerous 
then it was in the years gone by because 
the stains are increasing and the signs 
are not favourable and therefore it re­
tires all the experience at his command 
and I am sure that the country will pros­
per  in the matter  of defence and be 
secure  under his stewardship.

I am in the habit of analysing the vari­
ous elements of defence expenditure and I 
am gather unhappy to know that whereas 
in 1973*74 55-9 per cent of the total 
defence expenditure was spent on esta« 
bUshmeoV in  1974*75   percentage

defence expenditure is oBty in   Jto 
of establishment, salaries and aU tl.
. Therefore, very much less is left r new 
venture* and various other developments 
.in the field of defence.

Viewing in internationally, we  are 
spending 8 to 4 per cent of our GNP 
on defence whereas many other Countries 
are  spending much more,  Pakistan is 
spending  about  10  per  cent. Taken 
in terms of our total budget, 14 to 15 
per cent of our total budget is being 
spent on defence, whereas Pakistan is 
spending as much as 50 per cent.  And 
of the 64 countries for which statistics for 
defence expenditure are available on a 
reliable base, India stands 31st.

So this is not a heavily defence-oriented 
country in the sense that not much money 
is being spent on it, but the alarming 
situation is what Mr. Indrajit Gupta 
referred to, that the money that is being 
spent is not being properly utilised. As a 
member of the PAC which enquired 
into this case, I was deeply distressed to 
note what is happening inside. I  would 
request the Hon.  Minister for Defence 
to take the House into confidence  as 
to the names of officers, along with their 
designation, who are responsible along 
with t. Gen Sindhu,  immediate action 
against whom has been demanded by 
the PAC in its 137th R?port submitted 
to this august House more than a month 
back, on 5th March, 1975.

I would like to read out One important 
recommendation  of the  Committee.

It is significant that when one firm 
failed in their contractual obligation 
(this refers to Krishna Woollen Mills) 
an associate of the same firm with 
common ownership goes through ano­
ther door, blackmails the Govern­
ment and extracts a much higher 
price.

Is this the way that the money earned 
by the toil and sweat of the millions of 
this country should be spent by persons 
in authority and should these persons be 
decorated ?  When this kind of thing 
occurs we have to hold pur head *u shame. 
I would have been hafijpy had action by 
the  Government followed  immediately 
after the publication of the report  of 
the PAG. We are not pleading fr *etio»
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unilaterally. These officers, because more 
than one officer is involved in this* should 
be given fair opportunity for answering 
the charges against them. But the CBI 
had given a report to the Government more 
than a year ago.  What was the Govern­
ment doing for one year, and what has 
Government done for one month after 
the Public Accounts Committee of Par­
liament, which is a reflection of this House, 
has given this serious recommendation ?

Similarly, there are some other areas, 
other  shadows which need to be spot­
lighted rather with an intense light, and 
I am sure that the Difence Minister will 
rise to the  occasion and spare no one, 
however big he may be if there are  mal­
practices in the army because the country 
has great faith in it.  Otherwise this 
faith will be shaken. It has bjen shaken 
to wme extent and I do not know if it 
will be shaken any further.  I want that 
the common man in this country should 
not lose his faith in the army as the defender 
of the sovereignty of the country. Every­
thing  that is being done in the armed 
forces should be regarded by the common 
man as being above board.

I have to refer now to one serious 
thing for which I have been pleading with 
the Government for the last one year. 
In reply to my question, ,. No. 3100 
dated the 14th March, 1974, fhe Hon. 
Minister  or  D-fence has stated  that 
''Kine change has taken place in the pro­
cedure of recruitment to the armed forces 
of the country, especially the army.

SHRI VAYALAR RAVI (Chirayinkil): 
We differ.

PROF.  NARAIN  CHAND PARA- 
SlfAR : You may differ.  But the army 
is as good a Central service as any other 
service.  Difference should not b2 for 
the sake of difference or ones own region. 
It should be based on national interest, 
based on the merits of the case, If the 
army is a Central service, recruitment to 
th<* armed forces should be in accordance 
With article 16 of the Constitution and not 
because you want to push in people who 
could not get in earlier.  This is not a 
wholesale market where you can push in 
a crowd because that crowd was not 
represented earlier.

But do justice in the Railways also. Pleas f 
read Article *6. Sir, there should be (V 
a uniform policy with regard to rect uit- 
ment to the central services and no regio

of the country should be made to feel 
that because it sent its heroes, it sons 
m their blooming  youth to die on the 
borders, because their population is small, 
because they do not breed fast, because 
they observed the red  triangle of family 
planning, so, they are now to get a lesser 
share in the future  recruitment ,pf the 
country. This,  I fail  to  understand,

Then, I refer to one memorandum...

SHRI BRIJ  RAJ  SINGH-KOTAH 
(Jhalawar) : Sir, I spy a feline stranger 
in the House.

MR. DEPUTY-SPEAKER : We cannot 
do anything about it.  He  is  neither 
going to participate nor to vote.  There­
fore, the fine of Rs. 500 is not attracted.

PROF. NARAIN CHAND PARASHAR:
I am referring to the memorandum some 
prominent JS*-Servicemen have submitted 
to the President of India at a very import­
ant meeting.  This memorandum was 
drafted by 11  *-Servicemen who have 
proven their mettle in the battle-field and 
who are not like political people clamour­
ing  for representation. The deputation 
was led by Lt Col. P. S. Gill.  It also 
included Brig Gurpartap Singh, Ris Maj 
Ram Singh Bahadur, Sub Maj Shamsher 
Chand Dogra, Shri Rameshwar Sharma, 
Col adam Singh, Maj  Tirlok Singh, 
Admiral Mohindroo, Big C. S. Bhullar, 
Brig Harmendar Singh  and  Shri I. S. 
Balhara..

MR. DEPUTY-SPEAKER :  Why do 
you go into all these things  ?

PROF. NARAIN CHAND PARAS­
HAR i These are more important for the 
defence  of  the  country.  I only re­
ferred to the fact that these eleven dis­
tinguished  Ex-Servicemen submitted as 
memorandum to the Head of the State 
and requested that the whole matter 
should be reconsidered in the light of past 
experience.  I  desist from saying any­
thing more exccpt one thing*  In answer 
to a question put by me in this hon. House, 
the Defence Minister stated that the State 
Governments  were not consulted while 
taking the decision and that the decision 
wa* taken by a committee of the Cabinet 
as far back as 1963.  I have a specific 
question to ask. If the decision  was 
tflWn in 1963 that future recruitment to 
the Array be based on the suitable male

D.G. 394



m m m  Hit** m

[Prof, Narain Chand Paaaihar]
population of « region or a State, why 
was it not impfemented in tike eight 
year* ? Becauie, according to an answer 
given on the floor of the House, the decision 
was implemented  in the Seventies, that 
is, after the census figures of the 1971 
census Wwe available.  It was on the 
basis of me 1971 census that the policy 
was changed and yet it is maintained that 
there is no change. Now, this reminds 
m,e of that famous Wordsworth’s poem— 
‘We are seven*. Two are dead, they lie 
to the grave and still we are seven. This 
is very strange. You have  introduced 
a major change.  It is also strange  that 
the change was introduced without con­
sulting the States who form the Union 
of India.  Secondly* it it> also strange 
that it is being maintained that there 
is no change.  I would like the House to 
be enlightened on these two important 
aspects.

I had requested the Defence Minister 
to declare that at least the villages of the 
highest military award-winners and the 
Jp&ram Vir Chakra-wtnners of the country 
to be developed  model villages with 
the help of the States.  I am constrained 
to note that though the suggestion was, 
made three years ago, nothing has come 
out.  If we cannot hold up our heroes 
and if we cannot provide the basic 
facilities to the villages where they were 
born, what example are we going to set 
to the country that we believe in the wel­
fare of our M-Servicemen which, I think, 
is a very important task ?

The e*-Servicemen who have sacrificed 
an important part of their youth, fighting 
on the borders, deserve a better deal. 
Of course,  the Government has  done 
much for them, but I am not sure whether 
the $7.5% reservation that has been 
made for the **-Servicemen in the banks 
is actually implemented by the authorities 
concerned or not.  I wanted to know 
from the Ministry of Defence whether 
there is any mechanism to ensure that 
atl these benefits, facilities and concessions 
granted to the «-Servicemen are actually 
being implemented and the answer was 
*No’,  I  wanted  to ask the Defence 
Minuter. If you grant certain concessions, 
if you gtant certain facilities and if you 
give tfaoga. oertain things, then, there must 
be a machinery far that and the matter 
shottlcia&t be left to the State Qmtsct̂ maU 
or soaPKeai bodies or Panchayats so that

they ca» Ml it and you just feat* « 
getter*!  directive  and think ttet the 
matter is over.

Lastly, I would draw yotur attention to 
an urgent need.  A high-power committee 
on Sainik Schools is sitting tight for fee 
last two years.  Hie Sainik Schools have 
been there for ten years n6w mad for 
examining ten years’ work—this committee 
was set up in July 197̂ —it has taken 
two years to submit its report.

Its report should be expedited.  In the 
matter of concessions to ̂-servicemen and 
active servicemen it should be ensured 
that they  arc  properly  implemented. 
My last sentence is this. 1 pay my tribute 
to the excellent work done by the armed 
forces in the times of distress and di­
fficulties for the country. They have 
done excellent work in  Kinanur and 
Lahaul Spiti districts of Himachal Pradesh 
when they were hit by  earthquake and 
I praise their gallentry in risking their 
lives to save people in distress.  With 
these words I support the Demands for 
Grants of the Ministry of Defence.

SHRI H. M. PATEL (Dhandhuka) : 
I congratulate the Defence Ministry on 
its report. The form and contents are 
both such as to merit our congratulations. 
In the account which has been given, 
the back ground which has been furnished 
shows that  very  considerable  thought 
has been given with a  view  to giving 
more information.  Actually more m for* 
mation has been made available this time 
than had been the case in the past few 
years and even last year. It seems to 
me they could have gone much further 
than they have in giving information 
even without security considerations. At 
the same time I would like to point out 
that disproportionately more space has 
been devoted  to management  aspects 
and various technological improvements 
introduced, computarisation  and so on. 
The information of technological advances 
being made in the management process 
is of course valuable but they might have 
gone farther and told us exactly what 
they have meant in terms of efficiency 
and economy.  It seems to me* flow 
we have reached a stage where there 1$ 
scope for economy in the sphere of man­
power, The Defence Minister should see 
how much less manpower ht Cotdddo with 
so that more money can be put m qribttty 
hardware and in *o|$is«c&te4 equip­
ments.
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A^Deffcta* Ministry points o«t in its 
report :

“India** defence expenditure hat been 
between 3 to 4 per cent of its groat 
national product.’*

Tben it says :

"Thi* it may be pointed out, is 
among the lowest in the world in* 
spite of the fact that the country has 
faced national security crisis more 
often than any other country of our 
part of the world.

Having said that, I  don't know if the 
Defence Minister wants to take satisfaction 
in the fact that our military expenditure 
is among the lowest of any other county 
of the world or is he satisfied that this is 
all that he can spend for ensuring that 
our defencc forces are as well prepared 
as they must be as they should be to ensure 
our security.  They have set out the various 
dangers that face this country.

They have also set out the  kind of 
equipment etc. to which our potential 
enemies have access. I want to know 
whether we are in a position to procure 
enough of these types of equipments and 
we have resources provided for the purpose. 
Is 3 to 4% of our gross national product 
sufficient to enable us to procure those 
types of equipments ?

It is true that you take pride in the fact 
of self-sufficiency  and in the fact that 
your progress towards self-sufficiency is 
very considerable. And it is undoubtedly 
a matter for satisfaction.  But, it is quite 
obvious  that  however  much  we try 
or however good our progress may be, 
in quite a few directions, we shall not be 
in a position even to produce as much 
as we require. We are not in a position 
to produce as much as we require of many 
types 0f equipments during peace time, 
not to speak of war time requirements. 
There are a great many things which 
we produce, which we cannot produce 
or which we are notin a position to produce 
in adequte quantity and therefore depen- 
dance on foreign supplier* is there to-day 
and it is going to be there for quite some 
time.

Having regard to this,' are you quite 
sure that three to four per cent of the gross 
national product is really enough  to 
get th6 equipments a* much as your require? 
Let aeput it this wajr, We are spending 
bout $ to 4% osrour gtots national product.

It gives a somewhftt inisieading #fcrture 
of what we are spending* We are spending 
no more than a fiftieth of our total 
expenditure which i* itself no more than
3 to 4% of the gross national product, 
on research and development. I consider 
this as very little for research and deve­
lopment.  Are we sure that we do not 
need anything and we are really and truly 
self-reliant ? Even if we are to set aside 
a great deal of money on increasing 
our research and development efforts, 
there is no doubt that there are limitations 
—limitations in the availability of man* 
power. Could we not put forward greater 
efforts towards having more and more 
of right-type of trained men ? What is 
it  that prevents  us from having more 
trained people. To  my mind, there 
should be an adequate provision made 
for research and development so that 
we can keep pace with the technological 
and scientific developments that are taking 
place so rapidly.  If we do nsot make 
every efforts to keep ourselves in line, 
we shall be falling so far behind that it 
may not be so easy to catch  up later. 
I would also refer to one other thing. 
Barely 12% of our defence expenditure 
is accounted for by the purchase of capital 
goods, plants and machinery, hardware 
etc.  It may be even less. We spend 
97% on consumer goods which include 
not only the components and stores for 
defence equipments but also on clothing 
medicine etc. Therefore, it is not even, 
one per cent of our gross national product 
which is being spent on what might be 
termed as  genuine military hardware. 
Is this sufficient in seeing to it that we 
are as well prepared as we ought to be ? 
We are being told that we are adequately 
prepared.  I am glad of that assurance. 
But, I would like this assurance very 
much to be backed by certain further 
facts.  It is not enough to say that we 
are well equipped because it is wellknown 
that in quite a number of directions; 
we do not possess the kinds of equipment 
that we ought to have. Qjiite a fe* items 
of equipment that we possess are ancient 
and out of date and obsolescent. We 
have to keep pace with developments 
elsewhere. We cannot afford to get all 
we want from others. For various reasons, 
we have k<*pt ourselves away from buying 
from some sources.

For instance I have not always under* 
stood when we protested against 
lifting of the embargo by U.S. for the 
supply of military equipment, wilt* this
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lifting of the embargo of advantage only 
to Pakistan end not to us? Have we been 
debarred from baying in that market? 
I* there any difficulty in that?  Why 
should we not welcome an opportunity 
to explore that market?  I do not sug­
gest that we welcome the lifting of the 
embargo* That  may be a matter of 
major policy. My only point is that if 
that country has lifted the embargo on 
making available military equipment to 
other  countries are we not exactly  in 
the same position as our neighbours.

{Inttrruptietu)

Leaving that aside what I am concerned 
about is if we tried to obtain equipment 
in that market will we be able to get it 
or not.  Now, I would like to refer to 
a  very  important  point  which Mr. 
Indrajit Gupta also made.  He said that 
was the main reason for his intervening 
in this debate and that is  to emphasise 
that we ought to attach more importance 
to  instilling  in our armed forces—men 
and officers—-patriotic  sentiments  and 
ideologies which govern our country and 
so on.

Properly understood,  I think this is 
quite right.  Certainly we should instil 
them with patriotic sense and see that 
they are as well informed in regard to 
what our country’s ideological outlook 
is.  But this suggestion was made m the 
context of Mr. Jayaprakash  ‘Narayan’s 
certain  observations.  Mr.  Jayaprakash 
Narayan has clarified his observations and 
made it quite  clear  that nothing  was 
farther from his mmd than to say that 
he wanted to foment trouble in the armed 
forces or  that  he wanted to persuade 
them  to rebellion  or dis-affection. He 
has made it quite clear that what he was 
anxious to point out was that the armed 
forces owe their loyalty to the country and 
the  Constitution,  I think  that Mr. 
Jayaprakash  Narayan was treading on 
very thin ice.  Certainly, like everyone 
else, the armed forces personnel too should 
remain loyal to our Constitution and to 
our country but in the armed forces parti- 
cularly—it may be in any service—one 
cannot expect each person to be his own 
judge  as to  which  particular  order 
was consistent with loyalty to constitution 
or not.  Therefore, there is a very im­
portant distinction  which  needs to be 
drawn,  that while certainly  armed 
forces must be loyal to the country and to

J»e Constitution, we otumot leave it to 
each member of the armed  forces free 
to decide for himself what will constitute 
loyalty and loyal action to the Constitu­
tion and what order is not in consonance 
with such loyalty.

14 bra*

I think that is a very plear point. 
At  any rate, it was not Mr. Jaya­
prakash  Narayan’s intention to create 
any kind of  trouble  in the armed 
forces.  AU that  he wanted  to make 
clear  was that they owe loyalty  to the 
Constitution  and to the  country.  Per­
haps,  what Mr. Indrajit Gupta had in 
mind was that we ought to see that the 
men and the officers are fully aware of 
the country’s ideology and so on. There 
are  no imponderables  in this matter. 
The ideologies and so on for which the 
country stands are well known.  We are 
a democracy and the armed forces live 
in a democracy, m a free society, where 
all that is published and printed is open 
to them.  I do not know  what more 
Shri  Gupta  wanted.  They are  being 
trained;  they are being educated. No­
thing is being withheld from the armed 
forces.  I do not know  what he  had 
in mind.  It was being suggested as if 
the armed forces were m some way being 
insulated  again st  things  which  were 
going on in the country.  That is not so. 
He referred to the fart that their families 
live in elose contact with othei Indian 
citizens, and therefore, are aware of the 
economic and other difficulties through, 
which the country is passing.  Surely 
they also live m this country; thev move 
about in the country; they mix and meet 
people and th<*re is no reason for them to 
think that their families are m a di­
fferent  position from others.  I find it 
very difficult to understand. What more 
Mr. Gupta wants than is actually being 
done today ? But, I would agree that the 
armed forces should be as motivated as 
any one of us,  motivated *o patriotism, 
motivated  to the service of the country, 
always remaining Joyal to the Constitution* 
That is the position today and I do not 
know  what further instilling  of ideas 
Mr. Indrajit Gupta wants.

Sir, finally, I would like to say a word 
about corruption, to which attention was 
drawn by Mr. Indrajit Gupta and by the 
previous speaker, Mr. Parashar.  There 
is no doubt  that corruption  must be 
ruthlessly  stamped  out of the society. 
Certainly, every effort must be made to 
tee that it is kept to an absolutely im*
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ductble  minutuim in the armed foroet.
But, unfortunately, it does exist. Corrup­
tion has Crept into the armed forces, 
more in certain places than in others. 
The only action that one can expect of 
the  Ministry of Defence is to see that 
whfn a case comes to their notice, action 
is taken  unhesitatingly and ruthlessly. 
Particularly, there was a mention of the 
case of Major Dhawan* It is very import­
ant from this point of view that action is 
taken against him, a junior officer. For 
what ?  For bringing to the notice of the 
Government, to the notice of the higher 
authorities, certain things, certain wrong 
things,  that were happening.  The fact 
that his complaint was true is not denied. 
The facts that he has brought to the notice 
of the  higher authorities are correct. 
Yet, he is punished for not communicat­
ing these things through right channels. 
It seems to me that there should be some 
sen̂e  of proportion in such a matter. 
Undoubtedly, discipline is of very great 
importance.  But, while action is taken 
against this officer, which, I think, was 
unmerited—I am proceeding on the basis 
of the facts as they are known, no action 
has yet been taken against  the  officer 
against whom these charges were made. 
Nothing has yet been done to them, even 
while admitting the fact  that there is a 
considerable amount  of  truth in  the 
complaint... •

MR- DEPUTY-SPEAKER : The point 
js clear enough.  You have made the 
point.

SHRI H. M. PATEL : I only want to 
make this point clear that this type of case 
ought really not to happen at all if  the 
Ministry of Defence is serious in its desire 
to stamp out corruption from within its 
organisation.
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1l»f8f<rtfi»̂tTOr twrsf̂ ftorft«   *rfrw f»̂ff  vt «rr?r

«f«nr fWlfW  f ? «flr    f    (i   fwrr ftrar^ ,tf »r^

tmfir  *mft& t f  an ^   tf^ *     ̂«rtNf,̂ nrpw



'̂IT  'fj jj% iWWi  Wfwi vWIT

fflht#w v̂rwrfW^ f̂Nrsrl ins 

ftrttf mm   $ fa <mr* *safta

wrw H^^T^ M $3**TT?TS3*̂5? 

t f̂Rr fa*   i

aft *nte   $*rrt *r̂r sr ̂  , 3*

*ftirf *m$§ wft *mft 
tafasft ?n#c % *nr̂ t, &tft *mr

«ifV arorrs % *ttt# iMrar tor tfr 
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SHRI MOHANRAJ  KALINGARA- 
YAR  (Vollachi) : I rise to speak on the 
demands of the Defence Ministry.  The 
hon. Prime Minister had been frequently 
saying about the threat by land and sea 
and  about  the need to maintain  our 
preparedness and  the security of our 
country.  That is why they say that the 
Emergency is still on.  Even yesterday* 
there was news in the papers about this. 
But  the annual  report of the Ministry 
of Defence does not reflect these views 
very seriously.  Of course the Minister 
may not agree with me because the main 
point in this budget is about the financial 
strains.  We do agree that we have to 
look at the present financial constraints 
also.  At the same time, let me point out 
to you what the report says on page 9 :

“This will be evident from the fact 
that* while pay and allowances, POL 
rations,  transport, miscellaneous ex­
penditure and pensions accounted for 
55.9 per cent of the total Defence 
Budget estimates in i973-74 this P*r 
centage has gone up to 66.9 per cent in 
I974 75-This has further reduced the 
availability of funds required for the 
modernisation of our Armed Forces 
to enable them to acquire the necessary 
capability to discharge their security 
obligations.'*

I fully agree with the report. In 1974 
75 only 33.1 per cent of the Defence Bud-1 
get was available for defence prepared-' 
ness.  I want to ask : is this enough, es­
pecially at a juncture when our country 
is faced with different crises and threat* 
all-over?

In demand  No. 18 of the Defence 
a substantial amount had bfeen,
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surrendered. The budget estimate was 
Rs. 2662,49 lakhs and the revised esti­
mate yras Rs. 0293.51 lakhs. This saving 
of aboift Rs. 369 lakhs could not have been 
effected  under pay and allowances  as 
compared to 1973-74-  In 1974-75 that 
expenditure had gone up, from 55-9 to 
66*9 per cent.  This is due to the rise in 
pay and allowances; I have already quoted 
from the report.  This saving of Rs. 349 
crores should have been done in the allo­
cation for defence undertakings- I would 
like the Minister to clarify this point.

Then I come  to another aspect.  As 
Shri Indrajit Gupta has also mentioned, 
there was a newspaper report about the 
small arms manufactured m India, saying 
that there is a great potential for the 
export market in the western countries. 
I do not know why  the Government 
should hestitate m choosing the buyers. 
During the peace time, if there are certain 
surplus arms, as the Minister has recently 
stated, we should supply them to friendly 
countries, so that we can  earn some 
foreign exchange which will help us to 
face the economic crisis.

Coming to the resettlement of ex-service­
men, there was a newspaper report of a 
Government scheme to resettle 60,000 ex- 
service men who are retiring every year. 
Out of these 45,000 need help.  I am 
happy the Government is very seriously 
looking into the matter 0f providing jobs 
so  different categories.  1  would only
say that whatever schemes  are evolved
should be properly implemented because 
there are still some complaints that the 
<Mf-servicemen are not being looked after 
properly.

It seems that the Government is going 
to  purchase some new aircraft for the
airciaft  carrier Vikrant.  At the same 
time, it is stated that for six to eight months 
in  a  year  the aircraft  carrier  is
under repair.  Why should we go in for 
aircraft for the aircraft carrier,  which 
would cost about Rs. 350 crores, when 
the aircraft carrier itself would not be 
functioning for a par t of the year ? Instead 
of Spending that much money for these 
aircrafts,  why could not we buy some 
other »ew aircraft for the air force? Even 
some of the officers of the navy feel that 
it is a waste to get new aircraft for the air­
craft carrier, when the carrier itself is 
under rq>airfor 6 to 8 months in a year.

As  I mentioned in my last badge* 
speech, there should be no discrimination 
between   pilots and  'ufeaMutaetes »» 
the   matter  of  service  conditions. 
Now a pilot  gets a flying bounty of 
**• 350.  But a Submariner does not 
get that much of allowance,  I am sure 
the Defence  Minister must have gone 
inside a submarine.  The livixig space in 
the submarine for movement is limited, 
the danger of gas leakage is there and the 
other dangers are equal  to that of an 
aircraft pilot.  So, a submariner should 
get the same amount which a pilot gets. 
Now whea a pilot is on ground duty, he 
continues  to  get the  flying  bounty 
whereas a  submariner will  not get his 
allowance when he is posted on ground 
duty. This disparity should be removed.

Disputes between the various ser­
vices should not come out in the open, 
especially  m the newspapers,  creating 
misunderstanding among the (people. Let 
such disputes be decided by the Ministry. 
Let it not come in the press that the Navy 
wants the squadron of obsolete  Super- 
Constellations, because it is operated from 
Bombay,  whereas  the air force  says 
no to it. There should be coordination 
between  the three  services and news 
items like this should not come m the 
press so that the future iteration will 
not think that there was politics involved 
in the services.

Finally, I come to the subject of corrup­
tion, misappropriation of public money 
and scandals in services.  When  our 
country is passing  through  financial 
constraints,  when  our progress  and 
defence preparedness is delayed because 
of financial limitations, we should see 
to it that there is absolutely no scope for 
misuse  of public  funds. It is in this 
context that I want to refer to a few cases 
of corruption, misuse of official position 
and  government funds.

There is a CBI report against one army 
officer, Brigadier H. S. Banga, who was 
the  ex-Commandant of the  Military 
College,  EME,  Secunderabad,  who i# 
now   Major-General, Headquarters, 

Western Command.  Here I have with 
me a cyclostyled  copy of an order issued 
by him at the expense of the Government, 
where the heading  »  administrative 
arrangement for th marriage of Com­
mandant’s  daughter,  15 17th  Jwvf, 
i0?aM.  Tkd* wu printed in the aony

1 m
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pmi. Very interestingly it is mentioned 
We responsible for Mtt) and car of 
the Other Officer**, ,He  has designated 
an officer to bring the cats. Then No 2. 
Garland*—Subedar-Major—50  garlands
would b  arranged by Subedar Major 
etc.

MR. DEPUTY SPEAKER: He  has 
done it with military precision.

SHRI  MOHANRAJ  KALlNGARA- 
YAR : Then there are 130  copies of the 
photos of this marriage,  again,  printed 
at the army photograph department.

MR.. DEPUTY-SPEAKER : You can- 
pass them on to the Minister.

SHRI MOHANRAJ  KALINGARA- 
YAR : There  was purchase of crockery 
in the name of the Officers* mess, mis- 
utUisation of the regimental  funds  and 
utilisation of the Officers* miss for this 
marriage  for which he paid a nominal 
rent of Rs* 750, when it must have cost 
more than Rs. ioooo, use of free rations 
of the jawans,  use of the Government 
vehicles and so on.  I am not going into 
the  details.   While he paid a nominal 
amount  for transport,  the amount of 
petrol and diesel used in connection with 
the marriage was 3,000 litres approxi­
mately, out of 6,000 litres booked during 
that  week.  Then there was free liquor, 
drawn in the names of different officers. 
He has built a house in  Ghanakyapuri, 
which cannot be denied,  because the 
house is there for everyone to see.  He 
used Government vehicles for transporting 
building material.  He used the services 
of jawans for clearing the site and for 
supervision  of building  the house.  At 
present our Government is paying Rs. 
950 as rent for this building.  This is one 
scandal.

There is another scandal which I want 
to bring to the notice of the Minister*

The Armoured Personnel   Carrier 
this is another scandal.  There are thou­
sands of them, but I am just quoting a 
few  of them.

The same gentleman.,.

MR. DEPUTY SPEAKER : Perhaps 
he has become notorious.

SHRI MOHANRAJ KALINGARA- 
YAR :Brig Banga, when he was a Briga-*

dier, had gone on a purchase mission to 
some  foreign  country—I am not men­
tioning the country—to purchase.  Ar­
moured Personnel Carrier.

MR. DEPUTY-SPEAKER: From where 
are you quoting all these?

SHRI  MOHANRAJ KALINGARA-
YAR ; This is my information..................
(Interruptions)  I am not talking  without 
any document.  I can place everything 
on the  Table of the House.  This is a 
54 page report of the whole team which 
went abroad,  to select these obsolete 
APCS.  I would like to know.  Although 
India has developed an Armoured Per­
sonnel  Carrier and technical  and user 
trials have been conducted, but so far 
no  efforts  were made to manufacture 
though it is possible on our part.

MR.  DEPUTY-SPEAKER ; I  would 
request that you pass on all these to the 
Minister. ..

SHRI  MOHANRAJ KAUNGARA- 
YAR : Through you,  Sir.

MR.  DEPUTY-SPEAKER : This in. 
volves a very important point of pro­
cedure in the House. There are certain 
cases which have been referred to by the 
Public Accounts Committee.  They are 
there before the House, or the CBI re­
ports-  They have been proved.  But if 
you follow this procedure of every mem­
ber,  having  some information  of his 
own—it may be  a correct information, 
but might not have been established— 
brings  that before  the House,  I think 
it is unfair. .  ,  . (Interruptions) 

Are you quoting from the CBI report ? 

(Interruptions)

That is what I asked.  You said that 
this is your information.

SHRI MOHANRAJ  KALINGARA- 
YAR : This case has been referred to the 
CBI.

SHRI SWARAN SINGH : Purchase of 
Armoured Personnel Carriers was never 
before the CBI.

MR. DEPUTY-SPEAKER :If it is a 
CBI report, I would not stand in the 
way.  A* I said, we do not adopt ttt.
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practice in the Hottse* of bringing any- 
body and particularly officers and that 
too, officers of the Armed Forces of the 
country.  Otherwise, it becomes a sort 
of * witch-hunting Which may demora­
lise them. I am not saying that we should 
not bring facts  before the House. But, 
unless these facts are established by some 
ort of an agency,  I think,  we should 
refrain,  But, if you say that ail this is 
part of a CBI report, then, I will allow 

you.

SHRI  MOHANRA  KALINGARA- 
AR : It is the same CBI report and 
these senior officers are linked with this.

SHRI SWARAN SINGH : The  short 
pointis whether theAPC matter was gone 
into by the CBI.

SHRI MOHANRA  KALINGARA- 
AR : No.

MR. DEPUT-SPEAKER :What I 
am saying is that while we should not 
allow  corruption to go on and that all 
these things must be brought before the 
House becauw* they affect the adminis­
tration, we should also be careful that 
we do not indulge in witch-hunting*  If 
this has not been established,  I would 
request you to pass on the information 
to the Minister.

SHRI  MOHANRA  KALINGARA- 
AR : We are helping the Ministers.

SHRI S. M. BANEREE : But  you 
will agree with me that Shri Mohan raj 
Kalingarayar is  not one of those who 
are interested in witch-hunting.

MR. DEPUT-SPEAKER : I am  not 
saying that about  Mr.  Mohanraj or 
anybody.

As a matter of fact, he is one of the most 
sober members of this House, but I am 
pointing out to a practice in this House.

k SHRI SWARAN SINGH : And  also 
if I may add, the usual practice is that if 
any  such allegations  are to be made, 
there  must be advance  notice  to the 
Chair.

SHRI K.  LAKKAPPA  (Turokur) ; 
es, as per rules.

SHRI MOHANRA  KALINGARA- 
AR : 1 would not mention the names.

SHRI K. LA KA*PA:4K  these 
allegations should he expunged.. * 
(Intmt&ions)

MR. DEPUT-SPEAKER  :  Order
please.  Exjunction is done only under 
the rules.

SHRI K. LAKKAPPA : It is a hobby 
of Mr. Mohanrqj to collect photographs 
and produce them.

SHRI MOHANRA  KAL1NGARA- 
AR : What my hobby is, I know.  It 
cannot be said in the House.

Now, it is OK, I would not mention 
the names.

Sir, on the one side we are trying to 
say that our all-out policy  is to indi- 
genise the country’s defence equipment 
and that we produce  it in our own 
country, on the other, here where all 
the necessary trials have taken place, 
we have gone all the way to some other 
country,  to  Collect some obsolete ones 
because they have discovered and got a 
more mechanical infantry combat vehi­
cle  and they want to push out the old 
obsolete ones. They have spent lakhs and 
lakhs of rupees.  The team of officers has 
gone there. They have given the full facts 
and figures of the vehicles and the condi­
tions and I would like to hand them over 
through you to the Minister.  When we 
talk about the country’s needs I think 
this is a wrong thing which this Ministry 
is doing. There is another form of corrup­
tion. This is in choosing an engine for the 
Vijayantha tanks. When the matter came 
up which engine is to be fitted >n Vija­
yantha tank two things were decided. 
One was Leopord, a German tank and the 
other is Vickcrs Tank.  The senior Lieut. 
General, whose name I do not want to 
mention,  favoured  the Vickers  tank 
though it was not recommended by the 
Armoured  Corps Personnel  and  the 
Director  of  Technical   Deveioment, 
Vehicles.  I am mentioning this.

MR. DEPUT-SPEAKER : ou can 
pass it on to the Munster.  This can be 
a very debatable question*

SHRI MOHANRA  KALINGARA- 
ARiThe Director of Technical Ieve- 
lop*ent Vehicles ctoatty pointed out that
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Xeora&iftltttfcr fch*» Vicfesr*. Imp*? 
1&W* t*pea»io*l advice, why thu parti­
cular officer should go and choose this 
, one ?  I could not understand this thing* 
It is also stated, he has got foreign wife, 
he goes abroad. That is for the Minuter 
to investigate.

MR. DEPUTY-SpEAKER : A foreign 
wife  is the biggest  liability  that any 
person can incur.

SHRI  MOHANRAJ  KALINGARA- 
YAR ; It is for the Minister to investigate 
into this.

SHRI S. M. BANERJEE : In the heart 
of heart every one of us perhaps  wanted 
a foreign wife J

MR. DEPUTY SPEAKER : It may be 
you, not me.

SHRI MOHANRAJ  KALINGARA- 
YAR : I would request the Minister this, 
especially  when our country is going 
through economic crisis, difficult financial 
constraint*, that these allegations and 
scandals in defence services particularly, 
should ba dealt with very severely.

THE MINISTER OF STATE  (DE­
FENCE PRODUCTION) IN THE MINI­
STRY OF  DEFENCE  (SHRI  RAM 
NIWAS  MIRDHA) ;  I  am grateful 
to you for 'permitting me to intervene in 
this Debate. I would like to briefly men­
tion some of the points raised in the de­
bate.  I would Iifa to refer to some of the 
points which hon. Members made in the 
course of the debate and I would also like 
to add some of my own.  There are cer­
tain  special  features «o far as defence 
production is concerned.  Th1'* »s an area 
where production expertise of very high 
order is involved where technology has 
to be harnessed through efficient manage­
ment and organisation to produce things 
of high complexity.

It is an area of production where techno­
logy changes very fast and we are con­
stantly racing to go ahead of obsolescence* 
This takes time. It is a continuing vigilance 
against obsolescence.  It is an exercise 
which is very expensive. But, at the same 
tune, the exercise has to be gone through 
and for which there is not too high a price 
to bs paid.

. Another feature of defence production 
*« this. At times there is a high demand

and at times the demand is not so frigh 
and we have to have tie capacities which 
are sufficient to meet the highest needs at 
the time of was or events of that nature. 
But, at the same time, we should have the 
resilience to adapt to the peace time pat­
tern of production where the level of pro­
duction in certain sectors cannot be so 
high.  It needs constant watch over the 
management of these vast complexes. We 
have to divert some of our production 
capacity to areas of civilian use.  This 
exercise also has to go on constantly so 
that we can make as economic use as 
possible of the production capacity that 
has been built in these factories.

Defence production broadly consists of 
two areas—one is the area of ordnance 
factories  which are run departmentally 
and the other area is of public sector 
enterprises which are organised as Corpora­
tions. The ordnance factories have a long 
history and some of them are a century-oid. 
The variety of goods that are produced 
there are also of a very complex nature. 
There are about 31 Ordnance Factories 
which produce a wide variety of stores 
which are needed for the three Services. 
The product-mix ranges from highly sophi­
sticated defence equipments like the guns, 
anti-submarine  projectiles, instruments, 
ammunition,  explosives,  bridges and 
vehicles to items of general stores like food, 
clothing, dry-meat and soup.  A vast 
gamut of productive activities are there in 
the Ordnance Factories.

As I said earlier, some of the factories 
are very old and we constantly have to 
keep the modernisation programmes of 
one type or another before us. We have 
added substantially to our new range of 
production. We recently opened a com­
plex of propellents and ballistite at Bhan- 
dara. We have, under consideration, a very 
major propellent factory at I tarsi which 
will cost over 90 crores.  We are trying 
to keep up to the latest  technology io. 
all these areas so that our defence forces 
have the best possible weapons and ammu­
nitions so  that  they can  defend our 
country's integrity with great confidence 
and with great competence. It may well 
be imagined that it would mean a very 
complicated type of production,, planning 
and control in all these factories where 
various products manufacture are going 
on  It is a question of a very high degree 
of management. And we have used com­
puters for material planning system in
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*6 ordanpe factories. This system will 
be extended to other factories also. And 
we ate trying to introduce statistical qua* 
lity control in our ordnance of factories 
with the obect of building up quality 
production.

A Committee of experts was appointed 
to go into the whole cost accounting 
system of the Ordnance Factories and 
its report has been received and we are 
trying to see in what way all these cost 
accounting procedures could be improved. 
I mention this because we have to improve 
our management techniques and methods 
so that the best use can be made of the 
money that we have.

Shri H. M, Patel referred to the manage* 
ment aspects;  he was referring more to 
the defence side.  He asked how much 
money we have saved by this new methods 
of management. These are the methods the 
benefits of which cannot be quantified. 
The management techniques are actually 
an orientation to better  management 
procedures. One has to be oriented towards 
all these modern tools of management 
and itissomething thathas to be constantly 
worked upon.  It is difficult to say as to 
how much we saved on account  of this 
but it can be said that it helps us to reduce 
our inventory,  make proper production 
planning and see that these thousands 
and thousands of varieties of ôods are 
produced at the earliest possible time with 
the least possible cost.

I will mention only one or two factories 
about which hon.  Members might like 
to know. One is vehicle factory at Jabal-

Sur.  Here we manufacture Shaktiman,
Fissan i Ton and Nissan Patrol vehicles 
and we have been trying to improve our 
efficiency in its working as also to indi- 
genise contents of these vehicles.

As on 1-4-1974, the indigenous content 
of the three vehicles produced in the 
Factory was as under ;

Shaktiman  .   . 94.4

Nissan 1 Ton   . 74

Nissan Patrol.   . 70.83

Besides this the Research and Development 
Division of this factory has developed in 
response to Army’s requirement a 5-Ton 
vehicle, whicSh If being tried* In course

of time it would undertake production 
43  Shaktiman bus chasis for the 
market.

Sir, we have been trying to improve 
facilities at this factory, one of which is a 
grey iron foundry to serve as a captive 
unit for the vehicle factory.  It is being 
established  near  the Vehicle Factory* 
Jabalpur at a cost of Rs. lo-crores. The 
foundry is expected to be commissioned 
during 1976-77. This will meet the entire 
casting requirements  of the Jabalpur 
vehicles  factory  besides meeting some 
demands of the Heavy Vehicles Factory* 
Avadi.

I will also refer to the Heavy Vehicles 
Factory, Avadi which produces Viayanta 
Gun Tanks and Armoured Recovery 
Vehicles. This is one of our very impor­
tant vehile factory and we have been con­
stantly trying to improve its efficiency as 
well as increase its capacity. The Factory’s 
augmentation programme is being imple­
mented according to the schedule and the 
increased capacity  would be available 
from 1976-77 onwards.. In addition, the 
Tank Assembly Shop is being enlarged to 
handle a larger volume of production. 
Additional  expenditure  has  also been 
sanctioned for increasing HVR’s capacity 
to produce tank engines.

At present the indigenous content of 
Vayanta Tank is around 75 and it is 
expected to rise to 95 in another two 
years.  Besides the products n of tanks, 
it will also b* able to supply a large volume 
of spares to the Army to sustain efficient 
maintenance of the tanks already supplied*

Sii, indigcnisation is a very important 
aspect of all our production efforts. There 
are items which we used to import but 
which we are now trying to make ourselves 
here whether in the public or private 
sector or in at our factories.  We have 
in the Ordnance Factories also produced 
items for civil  trade like 13 bore guns, 
.315 rifles and .as rifles as well as their 
ammunition.

Now, a word about production figures. 
The Ordanance factories have produced in
1973-74   approximately goods worth 
Rs.  183  crores  .... as  against the 
target of Rs. 148 crores and this would 
go on increasing.  These are,  broadly 
speaking, some features of the working 
of our ordnance factories. I will cpmeto 
the points mentioned by Shri Baaeree 
later  on.
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SHJW S. M. BANERJEE   I would 
like to know, what has happend to the 
special  alloy steel plant at anpur ? 
Are we getting it ?

SHRI RAM NIWAS MIR HA : The 
special alloy steel plant at anpur has not 
yet Ween cleared. At one stage, we thought 
that it would come very soon. It is being 
discussed with the Planning Commission and 
other relevant Ministries and we arc trying 
to see that this is sanctioned. The problem 
of availability of steel alloys is very impor
tant for the ordnance factory needs and 
they are being assessed at the national 
level as to how best we can meet them- 
Not only this factory at anpur, but, we 
arc also thinking to have a plant for super 
alloys, alloys of a very sophisticated nature 
which are used in electronics and for 
aviation purposes, and we have floated 
a Corporation to go into production of 
super alloys which are of a very sophisti
cated nature and the availability position 
in regard to which is very difficult. There 
arc few contries in the woild which make 
this. There is another sector, our defence 
public sector undertakings. They are nine 
in number.
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These defence public sector undertakings 
are *f a wide vkriety. They also produce 
ttuags for civil purposes.  Take an orga
nisation like the Hindustan Aeronautics. 
Tfcia a veryimportant unit and it make* 
Vwrkm type* «r Aircrafts and helicopters

1HT 8 ( N)/7S

for military use as well as for agricultural 
u*e. Members know well about this and 
I would not repeat what things we make.
»* doing very significant work.  It fc»« 

eleven factories in six States and each 
factory is doing good work. uring 1*74 » 
75» the sale of the company is expected 
cross Rs. ioo crores mark and I think W« 
are set for further progress.  Along with 
the Hindustan Aeronautics,  there  are 
two other public sector undertakings 
which are very important for the efence 
needs.  One is Mazagon ock and the 
other is Bharat  Electronics. Mazagon 
ock is building Leander class frigates for 
the Indian Navy. We have already built 
two frigates,  INS Nilgiri and INS Him- 
iri and these have won praise all over. 
We are making constant improvements in 
these frigates and as we go on, more and 
more  improvements are being incorpo
rated-  As regards the various sophistica
ted  instruments and system* which we 
were formerly importing, we are now 
makine them in our own factories at 
Mazagon ock or Bharat   Electronics 
or at other places. A question was asked, 
what have we decided to do after this 
frigate programme  is over ? Mr. Brij 
Raj Sh'gh otali mentioned  about this. 
We are conscious of it. The Navy is working 
upon their future  requirements.  At 
Mazagon ock, we are prepared to under
take  production of  lighter and more 
sophisticated ships that may be needed by 
our Na/y.

The Mazagaon ocks, apart from con
structing frigates  and other naval items 
has acquired quite a name so far as manu
facture of ships is concerned, ships for the 
Shipping Corporation of India and for 
other civilian needs. These are also being 
done  simultaneously.  The Mazagaon 
ocks has also received substantial foreign 
orders for barges, tugs and thing* of that 
nature.  I am very glad to inform the 
House  through you that the quality of 
these  frigates and  ships that we make 
here has received world acclaim.  We 
have won some of these orders on the 
basis of world-wide  tenders where we 
have competed with the biggest of ship
yards in Europe, in Japan and m other 
places. Some of the orders that we have 
won are really a great credit to our ea* 
gineers and workers there.

lust to give one example* in Mazagao** 
ocks recently, some repair wpfk W4* 
done to some very complicated deep *ca
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tig* and the platforms that go with them* 
Apart from earning more than a million 
dollars just for their repair work, the type 
of work that was done,  received great 
appreciation) not only from the person* 
who used it but from international mari­
time circle*. So the standard of workman­
ship that in available m Maagaon Docks 
a* well as in the Garden Reach Work­
shop is of the highest order and wc are 
reaHy proud of it.

Along with this, I would likt to mention 
Bharat  Electronics which is manufac­
turing Sophisticated electronic communi­
cation and radar euipment for the three 
Services.  The second factory of Bharat 
Electronics set up at Ghaiabad for the 
manufacture of microwave and radar 
euipments for air deicnce went into 
pioduction during 1973-74 rhe total 
value of the production by BEL  durmg 
1974-75 is estimated to bo oi the order of 
Rs. 53 crores as against about Rs 45 
crores in 1973-74   I have mentioned 
three public sector enterprises to give an 
idea as to the type and nature of work 
that our defence units do

I would also like to mention that these 
enterprises have bet n working  fficicntly 
and making profit*   Members will be 
happy to learn that tht overall contri­
bution to the excheuer by w iy of profits 
of the Dcfencc public a scctor under­
takings, after adjusting the losses suffered 
by Praga  Tools  and Girdtn Reach 
Workshops durmg *974-75 amounted to 
nearly Rs no 50 ciores  The total amount 
of return to Government on account of 
the dwdends  declared by the Defence 
public sector undertakings jn respc ct of 
the year 1973-74 (for which the accounts 
have  b*en finalised)  works out to Rs. 
«66 58 lakh* The dividends declared for 
this year were lower than in the previous 
years partly because of the restriction 
imposed by the Companies (Temporary 
Restriction On Dividends)  Ordinance, 
i»74*

It was asked : why the Garden Reach 
Workshops are not making a profit and 
why  Praga Tools are not  making a 
profit ? Praga Tools is gradually coming 
up. Thts is a factory which we took over 
from th* private  sector,  Some private 
shareholders are still there, hut it is gra­
dually improving. As regards the Garden

Reach  Workshops, because of some old 
order for ships which were again for 
another public sector enterprise and Bo* 
Icaro ste plant which was done at a very 
low fixed prices, due to escalation of 
costs we made some losses. But these are 
more or less paper losses and whatever 
our losses they are a gam to a sister public 
undertaking  So I would not say that 
there is much of a difficulty in that respect.

All these factories have faced problems 
of indigenisation and we have made uite 
some improvement*  there  I would not 
like to go more into detail* about them 
because that would take hon members* 
time  But one thmg I would likt to men­
tion at this stage before I leave the topic 
of public sector enterprises  That is about 
how conscious wc arc of productivity and 
how our production standards  compare 
with even mtc rmtional standards Honou­
rable members would be mtustd to 
know that as a re&ult of close monitoring 
at all levels, the production cycle of the 
frigate project has  been  compressed. 
Whe rcas tht fir t frigate took 84 months to 
complete,  th second took 77 months 
ht third and the fourth are rxprcted to 
take 7a and 51 months respectively  The 
fitting out pcriol is also being rrduccd 
progressively  This period foi the first 
frigate wis 51 months, 18 month  for the 
second frig it* and is likely to b  36 and 
30 months m the third and fourth frigates 
respective ly  Tins performuice compares 
very favourib'y  with the yards of our 
foreign co,iborators, who have pre dticed 
many m r fr naU s and wbrr  the best 
fitting out time has bfn derived as 24 
months  So, we  are very  conscicus of 
uality and we want to work in a way 
that the b-st posib?e use is nnde of our 
production facilities

15 hr*.

A few words about the export perfor­
mance of these public sector undertakings 
may also be of interest to hon. members. 
These export orders have been obtained 
m the face of very stiff foreign  compe­
tition.  We got the orders because of the 
merit of the whole thmg. The value of 
the export earning of these undertakings 
during 1972-73 was Rs. 3.5 crores which 
increased to Rs. 5 34 crores during 1973- 
74 and is expected to increase furtherto 
Rs. 15 7 crores during *974-75.  The 
major  contribution in regard to foreig* 
exchange earning continues to acentefrom 
Maaagon Dock,  This company has haf-
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9«d export orders -worth R*. ie craves for 
' tftdiag light  coasters and barges for 

•pore,  Iran*  Saudi Arabia and 
.  This is in addition to the annual 

foreign exchange earnings of this yard on 
account of repairs to foreign flag ships 
Which are expected to touch an all-time 
high record of nearly Rs. 6 crores during
1974-75  Bharat  Electronics has been 
able to secure an export order from a 
foreign party for supply of sophisticated 
electronics equipment valued at Rs. 23 
crores.  Garden Reach Workshops has 
succeeded in obtaining an export order for 
technological  equipment worth nearly 
Rs. 2.75 crores from Iran. Bharat Earth 
Movers has also supplied 50 railcoaches 
valued at Rs. 4.60 crores to Bangladesh. 
The company is establishing contacts with 
potential  customers and importing agen­
cies in Bangladesh and other neighbour­
ing countries.

These arc broadly some of the highlights 
of the working of the defence public sector 
undertakings.

I would brifly refer to the Defence 
Research & Development  Organisation, 
which is doing very commendable work. 
This organisation is primarily responsible 
for providing scientific aud technological 
support to the defence seivices, and trying 
to keep our weapon system as modern as 
possible.  Science and Technology have 
ushered in an era in which weapons are 
continuously being development  having 
greater lethality, longer ranges, higher 
efficiency, increased manoeuvrability and 
an increasing degree of automation and 

remote control. Similarly, rapid develop­
ments  are taking place with regard to 
sensors communications and various other 
systems. To keep pace with the fast chang­
ing military technology in the world, the 
Defence R & D organisation has conti­
nued its efforts in taking the country to­
wards an increasingly self-reliant base of 
indigeneous design and development.

I have before me some of the impor­
tant  areas where we are working, but
I Would not like to go into all that. I will 
just  refer tô the budget figures for the
& & D organisation. There are 32 labo­
ratories working under this and the budget 
allocations  have been Rs. 17.59 crores 
for 1970-71, Rs, ai .36 crores for 1971-70 
and raising to Rs. 49.43 crores for 1975-
7« which MWan* this has increased nearly
S timet in the oourae of the lam 5 year*. 
We ar* trying to «ee constantly that we 

Itot test of'this money, because

management of research is alio a very 
complicated matter and one has to be 
on his toes to see which areas of research 
to emphasise and which to leave. We are 
also trying to see how the whole research 
set-up could be improved, through better 
equipment, better procedures of reqair- 
ment, better promotion systems, better 
management of research facilities that we 
have in the various laboratories etc.  In 
this way a constant watch is being kept, 
so that the effectiveness of the research 
organisation could be maintained. There 
are four broad area*-missiles, electronics, 
aeronautics and vehicles which account 
for nearly 60% of our total R & D budget. 
These are the areas which are of very 
great importance to us.

I now come to the Department of De­
fence  Supplies.  The main purpose of 
this department is to indigenise the various 
items that we import now. This  depart­
ment was created towards the end  of 
1965 to establish  indigenous  sources 
for items which are being imported. Since 
then orders have been placed for about 
2,3000 items  valued at Rs. 213 crores. 
These value of supplies received  against 
these orders upto March 1975 works out, 
to about Rs. 80 crores. Last year we faced 
a  lot  of difficulties  because  of the 
power  shortage in various States, labour 
trouble in some places etc.  But still the 
number of otders placed on the  items 
that have been indigen ised as a result of 
the efforts of ohe Departirtnt of Defence 
Supplies is considerabWjThe value  of 
the  orders placed haS Increased  from 
Rs. 23 crores in «974*75j the  highest so 
for in any year. These are items  covered 
has increased from 3,330 in  1973-74 ,0 
over 4,000 in 1974*75> the highest *0 far 
in any year. These are items  which  are 
highly sophisticated and which have not 
been made in our country up till now. A lot 
of developmental effort is being made. 
There are a lot of technical committees 
which work  under  this  department. 
They constantly advise the manufactuers 
how best these  things could be manu­
factured  and   made  available  to 
the  defence  services.

I now come to the points raised by Mr. 
S. M. Banerjee. Apart from being an able 
parliamentarian* he is a very important 
labour leader of the defence workers. 
We have two important federations  of 
defence workers, opfe of which is‘headed 
by Mr. Banerjee nd whatever he say» * 
does receive our highest  considejatfon. 
We reeeive  fifll jfiowjeration from M* 
fedemtten. and it* whirrs, t wqflfo *»



423 m m  u, ms  o.a o

(Shri Rub Niwm Mirdb.)

at this stage to mention the dedication t0 
work on the port of the defence workers, 
which they have always exhibited and are 
exhibiting.  Whenever there has been 
a war or emergency or difficulties of that 
nature,  the defence  workers have risen 
to the occasion in a spontaneous manner 
and fiave helped us to produce goods t0 
the required extent,

M . MADHU DANDAVATE : Instead 
of paying compliments, pay them bonus,

SHRI  RAM  NIWAS  MIRDHA : 
Government on its part has always tried 
to meet to the extent possible their de­
mands by way of housing, allowances 
and other things which the workers need. 
It is always our enda\ our to give as much 
relief to our workers and on the whole we 
have a very fine working relationship for 
which we thank them and their represen­
tatives.

Most of the recommendations oi the 
Third Pay Commission ha\e been accepted 
by Government  Some of them are still 
pending.  Some of these pending things 
are really important and I would like io 
say just now at what stage these aie and I 
will mention briefly what we propose to 
do,

Shri  Banerjee mentioned failure to 
correlate piece work rates for ordnance 
factory workers  Tor the last many years 
an incentive scheme has been in vogue in 
the ordnance factories fot piece rate 
workers. An essential feature of the scheme 
is that the mean of the pay scale is taken 
«8 the base for calculating the incentive 
element.  The  Third Pay Commission 
made certain recommendations in this 
respect which were interpreted in a diffe­
rent way, but our department fcel* that 
these rates for piece work should be based 
on the mean and we are trying t0 convince 
t̂e Finance Ministry about our stand  I 
have had more than one discussion with 
the Minister of Revenue and Expenditure 
and other officials of the Finance Mini­
stry, We hope that this thing would be 
sorted out vtHry soon because we feel that 
It is a very right thing to do

Another thtngis the pay scales of various 
categories some of which .have been fina­
lised Wit which havenot been welj received* 
like the enhancement of the pay scale of 
supervisors *A1 (technical) and parity is

tht pay scales of supervisors technical «»d 
n on-technical,  revision of tfcc ply seate 
of draughtsmen* Store holder amd Assist 
taat  store-holdem.  'These things have 
been finally decided and final orders have 
been issued We propose to review  theat 
and we want to take up this matter again 
with Finance and go to the Cabinet also 
if necessary so that these demands could be 
properly discussed at the highest level,

SHRI S M. BANERJEE : Do not add 
insult to injury by starting the supervisor 
on Rs 330  At least that order should be 
cancelled

SHRI RAM  NIWAS MIRDHA ; 
That order was also issued because some 
persons were very impatient to gel some 
orders on some of the things about which 
we were not convinced we had withheld 
ordeib,  but then even if the oidets ha\e 
been issued> as 1 have assured tie Hon 
Member, we arc trying to review it and 
Wc will take it up again.

Mention was made about the Classifi­
cation H nbunal which it was said has been 
stalled by the Personnel Department and
the Finance  Mmistiy  I am happy to 
inform the Hon Membeis that there is no 
impediment is tl-is We have finalised the 
list of Members The Committee will be 
headed by a letucd judge of High Court 
and we iwve asked Uk Ministry of Law 
ij gi\e us a panel of names out cf which 
the Chairmen* cculd be appon ted Actu­
ally this is being dene as. a result of tne 
recommendations of the Third  Pay 
Commission  The Third Pay Commission 
have said that there should be an expert 
body for job e\aluation  An expert body 
should have been of a different kind, but 
our colleagues in the JCM said that the 
Chairman should be a person of high 
status, a High Court judge, and m defe­
rence to their wishes, we agreed to this 
and I hope that all the preliminaries for 
the appointment of this Committee would 
be over very soon  Another pomt that 
was mentioned was about the canteen 
employees. It is really a very hard case, 
particularly when we see that their pay 
scales were introduced about to years 
ago and nothing very substantial has been 
done byway of revision of pay scales for 
them. Though in December, 1973 we gave 
them an ad hoc rise of Rs.50, the question of 
pay Hjales sull remains as it is. The delay 
has been mostly because at one stage the 
Ministry of Labour was cmtempfeting 
to amend the definition of “worker  i» 
the Factories Act fc» include
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wwkersaluo. Ifthat was done, all problems 
would have been solbved.  That is why 
we waited for quite some time, but now 
we learn that the proposal has been shelved 
and has not been proceeded with.  So 
now we have taken up the matter.  We 
have  proposed that til) the final grades 
are decided, which also should not take 
-very  long, one ad hoc increase of Rs. 50 
per nnnth should be given, and we have 
sent a proposal to this effect to the Finance 
Ministry. We are also proceosing the case 
for re Vis';d pay scales.

SHRI S. M. BANERJEE :  There is 
the question of reviving a permanent 
negotiating machinery.  There is no 
financial implication abs such in that.

SHRI  RAM NIWAS MIRDHA :  A 
permanent negotiating  machinery was 
there before the JGM was introduced.

SHRI S. M.  BANERJEE : In  i960 
after the strike was withdrawn, everybody 
including the railways and P & T got 
their negotiating machinery.  We were 
the only people who did not gi't it.

SHRI RAM NIWAS MIRDHA : The 
JCM has certain fcaiuies which are supe­
rior to one permanent negotiating machi­
nery. For example, in the JCM if there is 
disagreement o« certain important items 
they can go for compulsory arbitration 
and they have also gone. That id not the 
case in the permanent negotiating machi­
nery. Therefore, I would urge him to see 
that the JCM has been working properly 
up till now and in a very satisfactory 
manner and it has bee« giving quite a 
lot of relief and advantages to our workers 
on the staft side. They should not try to 
introduce  another element which might 
compete with it and confuse it.  If there 
is anything in which Mr.  Banerjee sees 
that the JtJM  cannot deliver the goods 
and in which the permanent negotiating 
machinery can help, we can consider as 
to how  the JCM can be improved so as 
to Work iu a  proper way. So, I do not 
think there is necessity of a permanent 
negotiating machinery.

SHRI S. M. BANERJEE : There are 
cases of suspension of service in West 
Bengal,  Arabala,  Chandigarh,  Avadi 
and  Jabalpur.  I Only want the Hon. 
Minister to assure us that these cases will 
b* reviewed by the Defence Ministry and 
gjt by the local officers before they are

SHRI  RAM NIWAS MIRDHA : 
These cases have been reviewed and re* 
reviewed so many time*.

SHRI S. M. BANERJEE : Not all.

SHRI RAM NIWAS MIRDHA: So 
far as we are concerned they are not 
under review through constant request 
come for review.  But those are a small 
number of cases, they are old cases and 
action had been taken after thorough 
investigation and enquiry. In some cases 
our Labour  Unions suggested that they 
should be referred to the Labour Commis­
sioner. We did that also. We abided by 
the arbitration results of the Labour 
Commissioner.  We  reinstated persons 
whom they thought should be but now 
we have reached a stage where not much 
can be done.

SHRI SAMAR MUKHERJEE (How­
rah) : There are suspension cases.

SHRI  S. M.  BANERJEE :  Avadi.
cases.

SHRI RAM NIWAS MIRDHA : The 
Avadi cases were decided long ago. You 
arc referring to other cases.  He has re­
ferred to 71 cases which were decided and 
completed long ago. So that this is so far 
as the old cases are concered and I request 
the Hon. Member not to press for it.

As regards some  A\adi caffs we are 
having them investigated and ve wil 
take early action.

SHRI S. M.  BANERJEE :  What
about bonus ?

SHRt  RAM  NIWAS MIRDHA  : 
Bonus is a thing which has implication 
much wider than my department.  It is 
no an issue on which I am expected  to 
say anything definite, but I can assure the 
Hon. Member that it is our endavour to 
see that our defcnce employees get all 
possible facilities.

PROF.  MADHU  DANDAVATB * 
Why do not you use your  good office* ?

SHRI RAM NIWAS  MIRDHA : In 
bonus there is a lot of complication. It is 
not very simple. There is a certain set of 
rulesand conditions going with the Govern* 
ment servants, some are beneficial, some 
are not. There are other condition* t̂ mt 
go with public sector under takings.  It 
is not easy to incorporate that into this



487  JM?.   ***»)  WMOUIfcim ( «*t

[Stei Ram Niwwi Mirdfaa

without changing the structure of manage- 
ment and other nghts and liabilities that 
go with then. Alt that I can say is that 
the welfare of our deftence employee 
is very dear to our heart and we have 
been trying to improve their working 
conditions as much as we can.

Again  pay a tribute for their sense of 
patriotism and  cooperation.  They re­
present an excellent woik force that has 
great capacity* that has got varying ex­
periences, varying expertises, and the
ordnance  factories  and the defences
public sector undertakings in themselves 
constitute a very important fact in our 
national production set-up. And I think 
it Should be our endeavour to strengthen 
them as much as possible, so that it contri­
butes not only to the defcnte of ouj country 
b̂t also to the general industrial develop­
ment and progress of our country.

MADHU DANDAVATE (Raipur): as for 
as the defence policy is concerned  there are 
three important aspects that have to be taken 
into  account.  Fristly, the international 
situation and particulaily, the situation in 
the neighbouring rountrics that  pose 
specific defence pioblems to our country.

(a)  The widet implications  of a long­
term defence planning

(3) Peoples participation in ihc defence 
preparedness of the country,  and lastly,

(4) The parliamentary conti 01 ovex th*̂ 
defence peispectives and defence policies

I would like to say briefly about all (he 
four aspccts of the defence problems The 
process of detente which began in 1973 no 
doubt acquired a sharper edge in the Year 
974* but I think we should not be presum­
ptuous enough to imagine that this spirit of 
detentwta doxnancted and motivated by the 
desire for peace. It was really motivated by 
the Blance of terror between the USA and 
USSR when they realised that the nuclcav 
ĉapabilities of these two super-powers ear e 
tvmy balanced, they feltthe imperath enece 
•sity ofhavingaspiritofcfefeflte. But, unfortu­
nately, that spirit would notbe extended 
Co the Asian scene and, therefore, we find 
hat jn spite of this spirit of detente which 
has been realised to some extent vis*-a-iis 
these two super-powers, «., U.S.A. and 
U.S.S.R., we find that the battle in Cam­
bodia *tilt continued and we have almost 
cotne to the ̂culmination «f that war.

Again we find on the West Asian acê
there were new developments that have 
taken place and we find that the Arab 
world tried to wield a new weapon of nil 
which has also created certain problems.

Again we find that as far as China is 
concerned,  the  relationship  belwen 
Soviet Russia and China still remains 
tense. Then we find in Asian countries 
number of new tensions have been ci eat ed 
The announcement of the 5th February 
1974 that the U.S.A. and U.K. will co­
operate and  expand the communicaticn 
facilities on the island of Diego Garcia in 
the Indian Ocean and convert it into a 
full-fledged navel base with the Irdia 
Ocean thereby becoming a one ofmartiy 
between the super-powers. A11 these ere at 
a certain amount of defence problems fcr 
the country.

Again we have to take note of the fact 
that China has achieved a tremendous 
progress in the manufactuie of nuclear 
weapons and then Pakistan is trying to 
attain a superiority over India with arms 
from U.S.A., China and some of the West 
European countries and we too rely on 
Soviet Russia to secuic vanous types oi 
arms.

In this background ceitain problems of 
defence must be analysed. Just now the 
Hon. Minister made a refeience to defenc 
and development.  In this connects*», I 
would like to bring to the notire of the 
House that asfai as the pictuie of defence 
expenditure is concerned, it is very inte­
resting to find out how the figures compare. 
If w* take into account U.S.A., U.S.S. R. 
and U.K. we find, the deffnee expendituie 
as a percentage of the G.N.P isas follows

1968  1969  1970  1971

U.S.A.   .*  9*3  87  78  7-j

U.S.S.R.  .  11  1 ii-o u O

U.K.   .   5-4  5-o   4-9   4-7

In this background, the experditvre cn 
defence in India, a* a percentage of the 
GNP is : 1968 3 -6,  1969 3 5, 1970
3 4 and 197* 3 '4* Almost the percentage 
has remained stabilised at 3*4% which <ft 
inadequate. Not «nty that* a mot* impr*- 
tant aspect  is what component of tiMa 
total expenditure on defence is spent on
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research «*>d development.  If we have 
not got resources today to go in for manu­
facture of nuclear weapons in other fields 
at least we must have adequate technology 
and have sophisticated weapons*  Thfe 
expenditure on Research and Development 
has to bestopped up. We find this. The 
position in 1969-63  regarding expendi­
ture on research and development a section 
of defence was of the order of 5  1 crores. 
That is 1 -i per ccnt of total defence ex­
penditures.  In 1965-66 the expenditure 
on research and development was 9 53 
crores which is 1% of the total defence 
expenditure. The latest figure for 197a- 
73  indicates that total  expenditure on 
research and development in defence was 
39-55 crores which is 2% of the  total 
defence  expenditure.  It has been the 
consistent complaint of the scientists work 
ing in Research and Development  wing 
of the Defence Ministry that this amount 
isinadequate. Not merely the totalquantity 
of expenditure has to be stopped up, 
but the total  defence expenditure for 
R4fcD has to be improved. As for as de­
fence  planning is conccrned the 1962 
aggression showed us the most imporative 
need because it brought forward fbr the 
first time the  imperative need to have 
long-  term  defence planning for the 
country. After independence five times 
our defence planning was interecepted 
by aggression on our country and every 
time we resorted to piecemeal planning.
It is only in 1962 that for the first time it 
was established that there was imperative 
need to have long term planning-  Unless 
we have that nnjor problems of defence 
cannot  be tackled- After Chinese aggre­
ssion of 196a we had for the first time 
five-year defence planning from 1964  to
1969 and we established for the first time 
defence planning in proper perspective-

MR.  DEPUTY-SPEAKER  :  You
may continue on Monday.

15 *8 hours

STATE FINANCIAL CORPORATIONS 
(AMENDMENT) BILL,

Amendmmts of secttm 15 and 25)

MR. DEPUTY-SPEAKER : Dr. L. N. 
Pjsndeya, not here. Shri Arjun Sethi.

SHRI  ARJUN SETHI  (Jfeadmk) : 
Sir, I beg co move for leave to introduce a 
BUI further to amend the State Financial 
Owpoetftoftt Act, 1951.

MR.  DEPUTY  SPEAKER : The 
question is :

That Teave be granted to introduce 
a Bill further to amend the State 
Financial Corporations Act, 1951

The motion was adopted.

SHRI  AFJUN  SETHI : I introduce 
the Bill.

& >9 hr*.

INDIAN TRUSTEESHIP BILL*

tot*  % fa 

3R*rfcr  ww l

MR.   DEPUTY-SPEAKER  :  Mr-
Naik, you wanted to oppose this ?

SHRI ATAL BIHARI VAJPAYEE : 
The other day he commended my bill 
Has he changed overnight ?

SHRI SOMNATH CHATTEERJEE : 
(Burdwan).  You cannot take contradic­
tory positions.

SHRI B. V. NAIK (Kanara) : Sir, 
Sometimes the silence will have to be 
more eloquent than a reply or words. 
And 1 hope that the very thoughtful Bill 
which Shti Vajpayee has introduced in 
this House which I have complimented 
the other day and the principle behind 
which I would like to compliment once 
again today, this noble venture, this noble 
enterprise, will not sufier for want of 
constitutional  requirements,  so that 
all the roadblocks in the acceptance of 
both the idea as well as the Bill are cleard 
to thesatisfacti on of this august House be­
fore we take up further consideration*. 
Sir, the operative part of the Bili which 
consists in alt thirtyfour clauses hascuasle
4 which provides for the formation of a 
trust  corporation.  The  other  clause 
with which I would like vo deal in brief 
is clause number 1 and clause number 
11.  Clause 1 deals with the function* 
of the Panchayat.  Clausfe 11 deals with

Published m Ga«ette of Ind$a Extra­
ordinary Part II, section 2, d a 1-4-75.


